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89 Written Answers

(b)) Two letterg one from Shri F. M.
Khan, M, P, and the other from Shri
Suraj Prasad, M.P. were received. These
letters are about the alleged discrimina-
tion against the Army Officers jp the
allotment of matrieq accommodation at
Cochin Naval Base, Southern Command.
The allegations are under examination.

(c) to (f) Information i being collec-
ted.

District Planning Boards

358. SHRI BASUDEB MOHAPATRA ;
Wil} the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that ‘State Plan-
ning Boards’ has been constituted ip dif-
ferent States as per the guidelines issued by
the Planning Commission;

(b) if so, what are the guidelines and
how this is being implemented; and

(¢c) whether District Planning Boards
has alsp been set up in all the Stateg and
Union Territories of the country and if
not, what are the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI

[ 6 NOV 1986 ]
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